
243 DECEMBBll 2, 1986 244 

power shortage ia Orissa 

4486. SHRI BRAJAMOHAN 
MOHANTY: Will tbe Minister of ENERGY 
be pleased to state: 

<a> whether in tbe backgro~Dd of power 
sbortage, Orissa State is scheduled to share 
the power generated at Farakka and 
Damodar Valley Projects and if so, the 
details thereof; 

(b) wbether tbe transmission lines for 
transmittiog power from these sources are 
Inadequate and tbe projects contemplated for 
lucb transmission are incomplete" if so, tbe 
details tbereof; aDd 

(c) tbe projects for transmission of 
power which are under construction with the 
Central financial assistance and scheduled 
dates of completion of each of these projects 
and the det. its thereof ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHTAGI) : (a) The share of 
Orissa in stage-I of tbe Parakka super 
tbermal power project is 7S MW. The State 
does Dot ba ve any allocated share of power 
from DVe's generating stations. 

(b) The existing inter-State lines between 
Orissa aDd other contiguous power systems 
are .adequate to transmit Orissa's share of 
power Crom 8t8ge-1 of the Farakka Project. 
With the completion of the Santaldih-Chandil 
inter-State liDO, tbe transmission capabilities 
to Orissa would improve; a direct 400 K. V 
transmission system for delivery of its share 
of pow. to Orissa has also been envisaged 
with Staae-II of tbe Farakka project. 

Cc) Tbe Santaldib-Chaodil 220 KV 
SiD.le Circuit inter-State line and the 
Rengali-Kolagbat 400 KV Single Circuit liDe 
are presently under construction as centrally 
spoosored scbemes. The completion schedules 
of these lines are March. 19H 7 and 1989-90 
respectively. 

C .... I. of Goyeroment CompaDle. 
l.to lI0II-Gol'ft'IIDleat Companlel 

4487. SHRI BHATTAM SRIRAMA 
MURT\,: Will the Miofst~r (>f INPt}STRY 
"" pleased to ltato ; 

<a> the Government companies which 
have been converted into non· Government 
companies since 1970; and 

(b) tbe reasons tbereof? 

THE MINISTER OF STA1'E IN THB 
DEPARTMENT OF INOUSTRIAL 
DEVELOPMENT IN THE MINISTRY OF 
lNDUSTR Y (SHRI M. ARUNACHALAM.: 
(a> and (b). The required information is 
contained in tbe Annual Reports which are 
being laid on the Table of the House -every 
year in pursuance of Section 638 of the 
Companies Act t 1956. As and when the 
paid-up capital held by the Central Govern-
ment or by any State Government or partly 
by tbe Central Government or partly by one 
or more State Governments, or by a sub-
sidiary of a Governnlent company etc. is 
reduced to less than 51 ptr cent of any 
company, that company is converted into a 
non-Government company under Section 
61 7 of the Companies Act, 1956. 

Waiting list for telephone connect ions 

4488. SHRI T. BASHEER: Will the 
Minister of COMMUNICATIONS be 
pleased to state: 

(a) the present waiting list of telephone 
connections in the country, State-wise? 

(b) the measures being taken to increase 
the production of teJephone instruments and 
reduce tbe list substantial1y; 

(c) whether Government propose to 
remodel the present instrument and make 
more sleek ones, so that at least two instru-
ments could be manufactured from the 
present one·s material; and 

(d) if SOt the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN DFV) : (a) The 
State-wise ,,'aiting list ~r telephone connec-
tions as on 30 9.1986 is given in tbe 
statement below. 

(b) ITI is presently executing a project 
for setting up manuractu ring cap.acity of S 
lalc.b telephone instrutTlents ~r annum each 
at their BangaJore and Naini units. The 
JlaD.m~ unit will manufac.ture 2.5 lath 




